
V. VENKATA PRASAD HYDERABAD,
REGISTRAR (VIGILANCE) Dt: .03.201.6

ROC.N011.32312016-B.SPL.
Sir / Madam,

SUB: NATIONAL CONSUMER DISPUTES REDRESSAL
COMMSSION (NCDRC), NEW DELHI— Filling up of one post of
Registrar in PB-4 (Rs.37,400/--67,000) plus Grade Pay of
Rs.10,000/- in National Consumer Disputes Redressal
Commission, New Delhi by composite method (Deputation
(including Short Term Contract/ Promotion) - Willingness from
the eligible officers — Called for — Regarding.

REF: Letter No: A-12023/1/2016-Estt., Dated: 15.02.2016, from the
Under Secretary to the Government of India, Ministry of
Consumer Affairs, Food and Public Distribution, (Department of
Consumer Affairs), Krishi Bhawan, New Delhi.

-oOo

I am to state that the Under Secretary to the Government of India,
Ministry of Consumer Affairs, Food and Public Distribution, (Department of
Consumer Affairs), New Delhi, in his letter referred to above, informed that
applications are invited for filling up of one post of Registrar in National
Consumer Disputes Redressal Commission, New Delhi, by composite method
(Deputation (including Short Term Contract/ Promotion).

The letter of the Under Secretary to the Government of India, Ministry
of Consumer Affairs, Food and Public Distribution, (Department of Consumer
Affairs), New Delhi, along with its enclosures were placed in the High Court’s
Web site I.e., htto://hc.tan.nic.in.

I am, therefore, directed, to request you to circulate the same among
the District & Sessions Judges, working in your District / Unit and the Officers,
who are eligible may download the copy of above said letter along with its
enclosures from the High Court’s Web Site and submit their willingness
applications (in original), directly to the High Court, to be reached at
High Court by 05.04.2016 by SPEED POST or any other source.
Applications received after 05.04.2016 will not be forwarded.

Yours faithfully

• /‘
REGISTRAR ?VIGILANCE)

To
1. The Chief Judge, City Civil Court, Hyderabad.
2. The Metropolitan Sessions Judge, Hyderabad.
3. The Chief Judge, City Small Causes Court, Hyderabad.
4. THE PRL. DISTRICT AND SESSIONS JUDGES:

Adilabad, Anantapur, Chittoor, Cuddapah, East Godavarl at Rajahmundry,
C-untur, Karimnagar, Khammam, Krishna at Machilipatnam, Kurnool,
Mahabubnagar, Medak at Sangareddy, Nalgonda, Nellore, Nizamabad,
Prakasam at Ongole, Rangareddy District at L.B.Nagar, Srikakulam,
Visakhapatnam, Vizianagaram, Warangal and West Godavari at Eluru.

5. The Central Project Co-ordinator, High Court of Judicature at Hyderabäd.
(with a request to upload the letter of the Under Secretary to the Government of
India, New Delhi along with its enclosures in the High Court’s Official website.)



IMMEDIATE
No. A-12023/l/2016-Estt.

Government of India
iof Consumer Affairs, Food and Public Distribution

(Department of Consumer Affairs)

Krishi Bhawan, New Delhi
Dated the, 15th February, 2016

1. All the Ministries/Departments of Govt. of India
2. The Chief Secretaries to all the State Governments/UTs
3. The Registrar, Supreme Court of India, New Delhi
4. The Registrars of all High Courts in India

Subject:- Filling up one post of Registrar in PB-4 (Rs.37,400-67,000) plus
Grade Pay of Rs. 10,000/- in National Consumer Disputes Redressal
Commission (NCDRC), New Delhi by composite method
{Deputation(Including Short Term Contract)/Promotion) —

regarding.

Sir,

I am directed to say that this Department proposes to fill up one post of
Registrar in Pay Band-4 (Rs. 37,400-67,000) pIus Grade Pay of Rs. 10,000/-, General
Central Services, Group ‘A’ Gazetted, Non-Ministerial in National Consumer Disputes
Redressal Commission(NCDRC), New Delhi under the administrative control of the
Department of Consumer Affairs, Ministry of Consumer Affairs, Food & Public
Distribution. The post is to be filled up by composite method [Deputation(Including
Short Term Contractj/Promotionl from the officers under the Central Government
or State Government or Supreme Court or any High Court or PSUs or Tribunals or
Quasi-Judicial Authority. The details of eligibility criteria have been given in the
Vacancy Advertisement (enclosed herewith).

2. It is requested that applications of interested and eligible officers, who
cpedLnthçevent of their selection, may be sent through proper
channel in the prescribed proforñ Iii ripi täIöhg with their last 5-years’
ACR5/APARs so as to reach the Under Secretary(Establishment), Room No.
456-A, Department of Consumer Affairs, Ministry of Consumer Affairs, Food &
Public Distribution, Krishi Bhawan, New Delhi - 110001 within 60 d4ys from
the date of publication of adv rtisernent for this post iniiiimpIoyrnent Nev
Aji&itiiin receIved after the due dätéThHound incomplete will not be
considered. While forwarding the application, the sponsoring organization
should verify and certify that the particulars furnished by the applicant are
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correct. The following information/documents also need to be sent along with the
application :-

(a] Vigilance Clearance;
(bJ Integrity Certificate;
(c] Major/Minor Penalty Statement during the last 10 years;
(d) Photocopies of the ACRs/APAR5 of last 5 years duly attested of each page

by an officer not below the rank of Under Secretary to the Govt. of India.

3. Applications not in the prescribed proforma and/or not accompanied by
cadre clearance, vigilance clearance, integrity certificate, details of major/minor
penalties imposed_diiilnjtfie peceding 10 years and the copies fACRs/APARs of
tiiWrsdiiIy attd on each pägé iièiiàbTè1Eo

Yours faithfully,

Encl:-As above.
(M.A. Chaudhury)

Under Secretary to the Govt. of India
Tel. No. 011-23381120

Copy along with enclosures to

1. The Director General, Bureau of Indian Standards, New Delhi
2. The Director General, National Test House, Kolkata
3. The Registrar, NCDRC, New Delhi



F.No. A.12023/1/2016-Estt.

Government of india

Ministry ofonsumer Affairs, Food & Pub’ic Distribution

Department of Consumer Affairs
Kñshi Bhaven New Delhi

15 Pebwary 2015

Vacancy Advertisement

: rcposed to fil p ore Dost ‘of Registrar n the Pay Band-4 — Rs. 37,400 — 57000

- Grade Day of Ri D,000-, General Certral Seniica, Gr’ouo ‘A’ Gazetted, Nor-linstenai n

Na:cna Corsur-er D’sputes edressal Comrissior (CDRC’, Deih;nder the

adrfliistrat:vc contro ‘of te Deoart’ert of Corsumer Aairs in t’e inistry ‘of rsume

Afa;rs, ood and ?oc Disthouon. The post is proposed o be iied o by composite

method [Deputation (:rcJding Short Term Contract)! Promotion om the offcers naer

the Central Govt Dr State Government or Supreme Court or any ligb Court Dr PSLs or

Thbunal or any Quasi- judicial Atftority:

(A)ç) Holding analogous posts on regular basis n te Darent cadre or Department; or

(t) With two years service n the grade rendered after aopoirtment thereto ‘or regular

oasis ; the Pay 3and-4, R. 37400-67000 + Grade ay of Rs. 3900 or equivaiert n the

parent cadre or Deoartment; or

(H) With three years sen/ice in the grade rendered after apocincment thereto ‘on regular

basis in the Pay Band-4, Ri 37400-67000 t Grade Dy of Rs. 3700 or equivalent n che

Darent cadre or Department; and

(B) Possessing the following the ducational Qualification and Experence:

(:) A Degree n aw f-on’ a ecognised jniversv, and

‘J) 5-,ears ,vork exoenence r Grouo-A posts

(a) L’ a Court or Trbura or Quasi-judiciai A.t’orty; or

(b) Expererce r personnel and administrat:’ie matters and rcercretaticn or CS,

regulations, nstructions issued by the Government ¶om time to time.

Note 1:- The crucial date for determining eligibil wl be 315t Octooer, 2016 i.e. the date

of arising vacancy of the post.

Note 2:- The Departmental Joint Registrar in Pay Band-4, Rs. 37400-67000 + Grade Pay of

Rs. 8700 with 3-years regular service in the grade would aiso be considered acr’gwth

outsiders and in case, ne is selected, the post wiH be deemed to have been ed by

promotion.

Note 3:- The period of deputation including the period of deputation in another Ex-cader

post hed immediately preceding this appointment in the same or some other orgaizaticns

or Deoartment of the Central Government shall not ordinarily exceed 5-years.
2!-



T’e
—-- çe t for :o’’en: :‘, o3to s -‘cc b ein’ 56-/ea’-3 5

:e :5 aie -ecac: c aoca: c’

2. -e ::.es acec cc :e DOSC : agsta a as C.er

( : s.oenise a :he State omnsscrs ca c- cerodlca -acorts or nstt::or’ ar

disosa: ard pendencv F cases.

(t) T ssie nstr.,ctions recarirg adootion of uniform Drocedre for nearing :le •:ases,

:ompieor of oieadings and st.Dpiy of copies or documents.

1Tj o ar.s,.ra moercertatior of ooects of the Consumer Protection Act 86 without

nrrg r Quas- dcia freedom.

3. Dcars sa.ectec ,.l ave the oot:on to draw ‘s Grade ay — deputat:on cLt’i

aJcwanca or to ba’,e is pa’ xed r che scaie of Da’ of crc ocs: accordrce i’tc

DCP&”’s M c.1S,20C9-Estt. av-) da:ed 1ure, 2010 as amered rrom :—‘e to

:; ‘C

4 Applications of interested and eligible officers, who could be spared in the

event of their selection may be sent through proper channel in the prescribed

proforma in triplicate &ongwith their last 5-years annual Confidential Reports /

APARs so as to reach the Under Secretary (stt), Room No.. 456-A, Deptt.. of

Consumer Affairs, Krishi Bhavan, New Delhi within &O-days from the date of

publication of this advertisement in the Employment News. Application received

after the due date or found incomplete will not be considered. ‘i’ie ¶orvarrg

the apocaton, the socnscrcg organsacn sbcud ier and :er-ii cra: :re oartcuas

furrsed Dv :-e Apccant are correct. The Followrg rformac:or / ccerts also need :D

oc sent alcrgwitr t:e aooiicabor:

(D \Jgance Clearance

(: trtegrty Certifcate

(il) !ajcr,’ ncr Penalty Statement during the ast ID-years.

(N/) Phctocooies of the ACRs / APARs of last 5-years duiy attested of each cage by an

offcer not below the rank of Under Secretary’ In the Govt. of Endia.

5. Appiicatiors not In the preschbed proforma and / cr not accompanied by cadre

clearance, vigilance clearance, integrity certficate, detas of major / mInor Deralitles

imposed during the preceding 10-years and uotc dat ACRs/ APARs dossiers dLiy attested

n each oage are labe to be rejected summary.

(‘i,A. Cba.dbry)

uroer Secretary (Estt.)

TeL 2338 1120



CURRICULUM VITAE PRO FORMA

Name and Address n Block Letters)

2

______

rate of Birth n Ohrisan era

3 Date of retirement under Central State

Dovernment rules

4 Educational Qualificahon

iibetber Educationa and other

uaif’cators required or the DOSE are

satisfied. (f any cuañficahcn as oeec

treated as equivalent to the one prescnbed

n the Rules, state the authohty for the

same

details about present

Pease state whether working under (indicate

the name of your employer against the

Q’jaiWcahors.’ Qualificahons

Exoererce requred Expehence oossessed
By the officer

Essertai ( I)
,2i
3,

Desired (1)
(2)

a, ease state olearly whether n the ight of

enthes made cy jou aoove, you meet the

requirement of the oos

Details of Employment, :n ohronotogica

order. Enclose a secarate sheet, duiy

ajthencated by jour sgrature, f the

space beio’,v s insufficient.

Dce/ ?st .d rn Scae Df pay ard ‘a:ra Jf iLtes

..st:tL.tcr
oasc Day r eta

Nature of present employment, i.e ad hoc or

Temporary or Quasi-Permanent or

Permanent

9. ln case the present employment is held on

deputation / contract basis, please state -

(a) The date of initial appointment

(b) Period of appointment on deputation!

contract
(o ) Name of the parent office / organisation

to which you belong

10 Add tio n a -

employment
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99/3H -‘

a De’:ra 3DIerre’t

D Scaca Dcie-”e’t
DOTcS 3r;a sa::on

ci 3oia’-’e: cetaK’g

9 .. .verS;t!eS
Dtbes

H Dease state whether io are •vorng n he

same Department -3n0 are in the :ee(er

grade r Feeder to feeder grade

2 Ae yo r Revised -Scare of cay? f /es. give

The date ron which the revision :00K Dace

and aso indicate the Dre-revsed sca!e

1 3 Thta emoumerts per mort’ now r3wr

4. Additiona onaon if any whch ‘job

oLJd ike cc mention r 3Loccrt Dr yar

s.icaoity or the post.

T’is among other Things may orovde

nformatior with regard to i, addorai

acader-’ic a!Vications ( DrDF9SSQflal

:re!flir’g and (ii) work exoerence Dyer a

SDD/e zres-oroed r’ ne ‘/acar’cv DroLla

\d’ier:: sen e 1)

iOE. - Erciose a secaa:e sneet, - :ne

space :s rsJñcient,

15 ease scate whether y-DL are 30py;flg cOt

iecLtation (SO) / aoscrot:or Re

enpioyrnert Basis. (Dffcers under Oenra

State Governments are only eligible for

4Acsorptoc Candidates Dr flOfl

Government Organisations are gibe oniy

for Snort Term Contract.)

16 Whether belongs to SC/ST

17. Remarks

(The candidates may indicate rhrmator

with regard to (i) Research pubtications and

reports and specia! projects (ii) Awards

Soh ci a rs h p Qffi cia! Appreciation ii)

Acfiaton with the orofessona Oodies /

rstLons! societes and (!v any otner

rformat!on,
sheet if e



soace a

na/a naa j Dne tnrDgr’ tne iacancy cirDuar advert’sement and am ,veH aware

:a: the cm !ta b y sqcorted by ocunents submitted by me aso be

asses sac y :be Sc ect.cn or t:ee at :ne :me seect’or or :he post

SIg”atIre of the Oardidare

ia.

Address.________________

Darcae :o oe .msbed D :re E’poyeriHead .Df the Qfce/FonNardirg Authorty

Ce1fed that the carcuiars :, nis’ed Dy .ShnSmt.iK:r’ are

correct and re/she Dossesses :he reqred educatora: quaiiñcahors and expenerce

merhored n the vacancy :iroar.

A;socert:fied that:

There IS no igiance case perdirg,corrempa:ed against hmiher

( .-{s1ber Domplete AOR ossier’AORs for the ast 5-years dy a:ested Dn

aac cage cy an r car Dr :ne anK c Uder Secretary to the Zoit.

rdia ae ecc;os&i

(Hi s!Her integr:ty s oeyond Cuct.

Hi o majo.’mror perates ‘ave been mosed r nmier turng :be ‘as:

1 Dyears, 1st Df acr nor Dera tIes mposed Dfl nimIber iurrg the ast

1 D-years is encosed.

P ace:
SignaLre

Name and Desgnaton

‘j’Jth Seat


